
FORM G
INVITATIONFoREXPRESSIONoFINTERESTFoR

SNGTECHNOBUILDPRIVATELIMITEDJ.OPE,RA.I.INGINCONSTRUCTIoN
AND REAL ESTATL SEnVIC!lS'l

(under Regulation 364 (1) of the Insolvency and Bankruptcy Board of India (lnsolvcncy

Resolution Process for Corporate Persons) Regulations, 2016)

22.1.2023

02.12.2023

07.12.2023

t't.12.2023

NN NVA,XT PARTICULARS

SXC, TBCUNO BUII,D PRIVATE I,I\II'I ED

PAN: AACCV8339L,
CIN: U701 0l DL2009PTC178673
+U, qtn Floor, ShahPuri Tirath Singh 'fowcr. C-

58, Janakpuri, New Delhi-10058

Not Available
A$;; ail ioiirt o.t.topment Agreenreut executed

between the SNG Developers l'inritcd
(Landowner) ancl thc [)er"eloper (Corporatc

bebtor). The Corporate Debtor has constrttetitttl'

developtnettt" lranagell-tent , tnarketing and selling

rights ol' Scconcl & 'l'hird ljloor ot' the Projcct

'iardhman SIYG Plaz,a'situated at Block B' Ansal

Golf Link -l , Greater Noida. l.lttar Praclesh -

Not Applicable

rrr.r. * ,r*,;pl"r;; * ih;cotpni'tt tltbt"'

Num. of th. Corporate Debtor along with

PAN & CIN/ LLP No'

Address of the registered office

URL of website
p.tuitt of place where majority of fixed

lrrt.lt.d capacity of main products/

ar"rtrty and value of main Products/
services sold in te{filglgleLJgef
Number of emPloYees/ workmen

nrrth"t details including last available

flnancial statements (with schedules) of
two years, lists of creditors are available

nf,g,bitify for resolution applicants undgr

,..iion 25(2Xh) of the Code is available

L"rt d"t. for receipt of Expression Of

Dut. of ittu. of provisional list of
tive Resolution APPlicants

Last date for submission of objections to

Provisional List
put. of issue of final list of Prospective

Resolution APPlicants
D.t" of issue of Information

Memorandum, Evalua[gn- Ivlq!{><- ln{
22.12.2023
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Request For Resolution plans to
Prospectiye Resolution Applicants

l5 Last date fbr submission of Resolution
Plans

21.0t.2021

t6 Process email id to submit Expression of
Interest

Emai I : cirp.sng@,gnrai l.cont
The Physical IIOI to be sLrbrnirtecl at: .lD- lg-ll. I',
Irloor. Ncar Ashiana Chorvk, Pitantpur.a. I)clhi-
11003.1 ' ,,,.;'
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SNC '['cchno t]uild privare Lirlitecl
lBIll Regn: IBBI/lPA-00 I /lP-P0070tt/20 I 7-201 tt/l I I 85Date: 08 '.1.)A21,

Place: New Delhi


